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PAPERS LAID ON THE TABLE

A n n u a l  Rjspokt op C o t t o n  C orp ora - 
n o w  op  In d ia  L td ., B om b ay  f o r  

1974-75
THE MINISTER OF COMMERCE 

(PROF. D. P. CHATTOPADHYAYA):
I b eg  to lay on the Table a copy of 
th e Annual Report (Hindi and English 
versions) of the Cotton Corporation 
of India Limited, Bombay, for the year 
1974-75 along with the Audited Ac
counts and the comments of the Com
ptroller and Auditor General theron. 
under sub-section (1) of section 619A 
of the Companies Act, 1956. [Placed 
in Library. See No. LT-11034/76.]
Subsidiary Ban ks (A ppo in tm en t  o r  
Employed  D irectors) A m n d t . R ules, 
1976, Nationalised  B an ks (AIanage-
M E N T  AND MlSCEL. PROVISIONS) (2N D  
A m n d t .) Scheme , 1976, A n nual 
R eport of D elhi F inancial Corpora
tion  w it h  A udit R eport for 1974-75, 
N otification  under C entral Excise  
and Salt A ct, T a m il  Nadu St a m p  
(F ix ation  of R em unakation  for 
L icensed V endors) R ulfs, 1976 w it h  
S tatements for delay, etc. and No t i
fications  under In co m e - ta x  A ct. 1961

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE)- 1 
beg—

(1) to re-relay on the Tabic a 
copy of the Subsidiary Banks (Ap
pointment of Employee Directors) 
(Amendment) Rules, 1976 ^Hindi 
and English versions) published in 
Notification No. S.O. 1090 in Gazette 
of India dated the 20th March. 1976, 
under sub-section (3) of section 62 
of the State Bank of India (Subsi
diary Bank) Act, 1959. [Placed in 
Library. See No. LT-10743/761.

(2) to lay on the Table—
(i) A copy of the Nationalised 

Banks (Management and Miscel
laneous Provisions) (Second Am
endment) Scheme, 1976 (Hindi 
and English versions) published 
in Notification No. S.O. 421(E) in

Gazette of India dated the 21st 
June, 1978, under sub-section (5) 
of section 9 of the Banking Com. 
parties (Acquisition and Transfer 
of Undertakings) Act, 1970. 
[Placed in Library, see  No LT- 
11036/76.]

(ii) A copy of the Annual Re
port (Hindi and English ver
sions) o f the Delhi Financial 
Corporation together with a 
statement of assets And liabilities, 
profit and loss account and Audi
tor’s Report for the year 1974-73 
published in Notification No. Ffit 
4/75-Fin. (2) in Delhi Gazette 
dated the 2nd April, 1976, under 
sub-section (3) of section 38 of the 
State Financial Corporation Act, 
1951. [Placed in Library. See
No. LT-11037/76.]

(3) A copy each of the following 
Notifications (Hindi and English 
versions) under section 38 of the 
Central Excise and Salt Act, 1944:—

(i) The Central Excise (Fif
teenth Amendment) Rules, 1976, 
published in Notification No. 
G S.R. 752 in Gazette of India 
dated the 29th May, 1976.

(ii) The Central Excise (Nine
teenth Amendment) Rules, 1976, 
published in Notification No. 
G.S.R. 222(E), in Gazette of India 
dated the 25th June, 1976.

(iii) The Central Excise 
(Seventeenth Amendment) Rules,
1976 published in Notification No. 
G.S.R. 939 in Gazatte of India 
dated the 26th June, 1976. [Plac
ed in Library. See No. LT-11038/ 
76.]
(4) A copy each of Notification 

Nos. G.S.R. 747(E) published in 
Gazette of India dated the 3rd Aug- 
gust, 1976 an<j G.S.R. 757(E) pub
lished in Gazette of India dated the 
6th August, 1976, issued under the 
Central Excise Rules, 1944 together 
with an explanatory memorandum. 
[Placed in Library. See No. LT- 
11039/76.]
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(5) A copy each of the following 
N&tificfcfkms (Hindi and English 
versions) under section 72 of the 
Dellfi Sales Tax Act, 1975:—

(i) The Delhi Sales tfax (Fourth 
Amendment) “Rides, 1976 , pub
lisher in Notification No. F.4(25)- 
74-Fm. (G) in Delhi Gazette 
the 7th June, 1976.

(ii) Hie Delhi Sales Tax (Fifth 
Amendment) Rules, 1976, pub
lished ip Notification No. F. 4 (33). 
67-Fin.(G) in Delhi Gazette dated 
fhe 26th June, 1976.

(iii) The Delhi Sales Tax 
(Sixth Amendment) Rules, 1976, 
published in Notification No.
F.4(l)76-Fin (G) m Delhi Gazette 
dated tb» 14th July, 1976.

(iv) The Delhi Sales Tax (Sev
enty Amendment) Rules, 1976, 
published in Notification No F. 4/ 
61/75-Fin. (G) in Delhi Gazette 
dated the 16th July, 1976. [Placed 
in Library. See No. LT-11040/ 
76.]

(6) A  copy of the Tamil Nadu 
Stamp (Fixation of Remuneration 
for Licensed Stamp Vendors) Rules, 
1976, published in Notification No. 
GO Ms. 381 in Tamil Nadu Govern
ment Gazette dated the 17th March, 
1976, under sub-section (2) of sec
tion 75A of the Indian Stamp Act, 
1899 read with clause (c) (iv) of tĥ  
Proclamation dated the 31st Janu
ary, 1976 issued by the President m 
relation to the State of Tamil Nadu. 
[Placed in Library Sec No. LT- 
11041/76.]

(7) A statement (Hindi and En
glish versions)—■

(a) showing reasons for delay 
in laying the above Notification; 
and

(b) reasons for not laying the 
Hindi version of the Notification 
[Placed iw Library. See No. LT- 
11041/76.]

(2) A copy each of the following 
Notifications (Hindi and English 
versions)' under section 296 of the 
Income-tax Act, 1961:__

(i) S.O 1920 published in 
Gazette of India dated the 12th 
June, 1976.

(ii) S.O. 2145' published in 
Gatttte of India dated the 26th 
June, 1976.

(iii) S.O. 2215 published in 
Gazette of India dated the 3rd 
July, 1976,

(iv) S.O. 2216 published m 
Gazette of India dated the 3rd 
July, 1976.

(v) S.O. 2349 published m 
Gazette of India dated the 10th 
July, 1976.

(vi) S.O. 2350 published In 
Gazette of India dated the 10th 
July, 1976.

(vii) S.O. 2351 published in 
Gazette of India dated the 10th 
July, 1976.

(viii) S.O 2352 published in 
Gazette of India dated the 10th 
July, 1976.

( i x ) S.O, 2353 published in 
Gazette of India dated the 10th 
July, 1976.

(x) S.O. 2354 published in 
Gazette of India dated the 10th 
July, 1976. [Placed m Library. 
See No. LT-11042/76].

P ost O ffice Savings B anks  (3rd 
A m n d t.)  R ules, 1976, N otifications 
under A dditional. E m o l u m k n i3 (C o m 
pulsory D eposit) A ct , 1974, and F irst 
A nnual  R eport of G eneral Insu 
rance C orporation of India  for the 

YEAR ENDED 31-12-1973

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRr- 
MATI SUSHILA ROHATGI): I beg to 
lay on the Table—

(1) A copy of the Post Office 
Savings Banks (Third Amendment) 
Rules, 1976 (Hindi and English ver
sions) published in Notification No.
G.S.R 485(E) in Gazette of India 
dated the 27th July, 1976, under


